1027 Bills Introduced

Dr. Mahadeva Prasad: I introduce
the Bill.

CONSTITUTION (AMENDMENT)
BILL*

(Amendment of article 31)
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Mr. Deputy-Speaker: The question
18

“That leave be granted to intro-
duce a Bill further to amend the
Constitution of India.”

The motion was adopted.
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CONSTITUTION (AMENDMENT)
BILL*

(Amendment of article 16)
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Mr. Deputy-Speaker: The question
is:
“That Jeave be granted to intro-

duce a Bill further to amend the
Constitution of India.”

The motion was adopted.

st vy fed & fawas F1 aw
FWE
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CONSTITUTION YAMENDMENT)
BILL*

(Amendment of articles 22, 32 and
omission of article 339)
ot vy fewd (A7) @ & wEA0T
FATE :
“fe qra & gfama & g
gags v aty fagas F1 4w
F7 FY gaAfa &

Mr. Deputy-Speaker: The question

is:

“That leave be granted to intro-
duce a Bill further to amend the
Cdnstitution of India.”

The motion was adopted.
ot Ay foerd - & fagas w1 Aw
FTATE |

CONSTITUTION (AMENDMENT)
BILL®*

(Amendment of articles 83 and 172)
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Mr. Deputy-Speaker: The question
is:

“That leave be granted to intro-
duce a Bill further to amend the
Constitution of India.”

The motion was adopted.
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dated 17-2-66.
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